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+[THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY|PT.ANNING|

wareey AT afware faasa /30

(DR. DEBIPRASAD CHATTOPAD-
HYAYA): (a) to (c) Information is
being collecied and will be laid on the
Table of the Sabha.l

ApvisSErs IN I.S.M.

966. SHR] MAHABIR DASS:
SHRi ABDUL QAIYUM
ANSARI:

Will the Minister of HEALTH AND
FAMILY|PLANNING]|

rare 7 A giva fRatye =0
be pleased to state:

(a) whether it is a fact that the
qualificatior prescribed for tho post of
an Adviser in the Indigenoug Systems
of Medicine is only Allopathic and
Ayurvedic;

(b) if so, the reasons for not includ-
ing Unani qualifications when the
Adviser is supposed to advise on mat-
ters relating to Unanj System of Medi-
cine also; and

(c) whether 11 is also a fact that the
three persong appointed as Adviser in
1.8 M. possess qualification in Ayur-
vedic alone?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING/

ey 7T i fagisw aaem
¥ rew WY

(DR. DEBIPRASAD
PADHYAYA): (a) Yes,

CHATTO-

(b) The Adviser in Indigenous Sys-
tems of Medicine is responsible for
the planning and implementation of
programmegy pertaining to Avyurveda,

+1{ 1 English translation.

[ RAJYA SABHA ]

to Question 104
Siddha and Unani Systemg of Indian
Medicine and Yoga. Recently, Nature
Cure has also been added to his duties-
Since the quantum of work pertain-
ing to Ayurveda is considerably more
than other Systems of Indian Medi~
cine, qualifications in other Systems of
Indian Modicing have not been pres-
cribed for the post. In matters per-
taining to Unani and Siddha, the
Adviser is assisted by a Senior Re-
search Officer and two Research Offi-
cers (Unani) and g3 Research Officer
(Siddha). :

(c) Yes.
D1sPENSARIES UNDER C.G.H.S.

967. SHRI MAHABIR DASS:
SHRI ABDUL QAIYUM
ANSARI:
SHRI M. ASAD MADANTI:

Will the Minister of HEALTH AND
FAMILY PLANNING/

wmred v qfrwe fRalsw WY
be pleaseq to state:

(a) the number of dispensaries
under the Centra] Government Health
Scheme for various systems of Medi-
cine; and

(b) whether any Unani Dispensary
eXists under the Central Government
Health Scheme; and if not, what action
is being taken by Government to open
such disponsaries?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING

Tty i afcar fadisw wsw

LE )

t DR. DEBIPRASAD CHATTO-~
PADHYAYA): (a) The number of
dispensaries under the Central Gov-
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W Qurovewite

ernment Health Scheme for varioussystemg of Medicine i given below:

Allopathic Ayurvedic Homoeopathic
) Dispensaries Dispensa- Dispencarie-.
Static Mobile  Sub Disp. ries.
Delhi. 62 2 - 5 2
Bombay. 13 1 3
Allahabad. 4
Meerut. 2

(b) There had not been any appre~
cizble demand {or opening of a Unani
dispensary under the Scheme from the
beneficiaries. Normally a C.G.H.S.
dispensary is opened to cater to 2,000
10 2,600 families. The gquestion of
sanctioning a post of a Unani Physi-
cian, a compounder and an Attendant
witached to an Ayurvedic dispensary
to be opened dquring 1971-72 will be
considered.

Four Unani Dispensaries are already ,

being run by the Municipal Corpora-
tion of Delhi.

ADVISER FOR HOMOEQPATHY
968. SHRI MAHABIR DASS: Will

the Minister of HEALTH AND
FAMILY PLANNING/

TTeen Wi ufeane fagiew w=t
be pleased to state:

(a) whether Government propose
to appoint a full time Adviser for
Homoeopathy;

(b) whether Government also pro-
pose to appoint a geparate full time
Adviser for Unani System of Medi-
cine; and

{c) if the answers to parts (a) and
(b) above be in the negative, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING/

rareed stk afcare fadlsA wa™w
¥ s 73

(DR. DEBIPRASAD CHATTOPAD-
HYAYA) (a) (b). No,

(c) At present there is not enough
work relating to Homoeopathy and
Unani necessitating the appointment
of separate full time Advisers jn these
Systems of Medicine. The work of
Homoeopathy is looked after by an

Honorary Adviser. The matters per-
taining to Unani are being attended
fo.

Price  Quotep BY BIRLAS FOR  THEIR
InpusTRY HoUsk

969. SHRI DWIJENDRALAI, SEN
GUPTA: Will the Minister of DE.
FENCE/

TEOHAL
be pleaseq to state:

(a) what is the price quoted by
Birlas for their ‘Industry House’ in

Calcutta to the Government and on
the basis of the said price what =
the entire co:t to Government includ-
ing (i) intercst on Capital, (ii) De-
preciation, (iii) Corporation Tax and
(iv) repairs and maintenance; and

(b) how doeg the price quoted by
Birlas compare with the cost of the
building at present under occupati--
of Director Genera] of Ordnance v ac-
tories in Calcutta?

THE MINISTER OF STATE (DEF-
ENCE PRODUCTION) IN THE MIN-
ISTRY OF DEFENCE/

AT AATY  (TWTTENIH) W UNq

H=Y



